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REPLY ON BEHALF OF DISTRICT MAGISTRATE, MAINPURI  

MOST RESPECTFULLY SHOWETH: 

1. That the present reply is being filed on behalf of the District Magistrate, 

Mainpuri, who is the competent authority at the district level and is 

also functioning as the Chairperson and Head of the District Ganga 

Committee in accordance with the notification issued by the National 

Mission for Clean Ganga.  

2. That with respect to the Kharja drain near the Kath Factory situated 

before the Vikas Bhawan on Diwani Road, it is respectfully submitted 

that the water flowing therein originates from the outlet of an existing 
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Sewage Treatment Plant and the sewage is duly treated in the said 

STP prior to its release. It is further submitted that monitoring reports 

for the months of October 2025, November 2025 and December 2025 

have been furnished by the Executive Engineer, Temporary 

Construction Section, Uttar Pradesh Jal Nigam (Urban), Dabrai, 

Firozabad. In order to further enhance the quality of discharge, the 

process of bioremediation has already been initiated on the said drain 

and the installation of the bioremediation plant is expected to be 

completed within the next two months. A true copy of the 

monitoring reports for the months of October 2025, November 

2025 and December 2025, as submitted by the Executive 

Engineer, Temporary Construction Section, Uttar Pradesh Jal 

Nigam (Urban), Dabrai, Firozabad, is annexed herewith and 

marked as Annexure P/1. 

3. It is further submitted that the drain having a discharge of 

approximately 0.89 MLD falling from the B-Bazar side near the Ishan 

River Bridge, in the vicinity of Satish Mall, carries only domestic effluent 

and does not include any sewage (expect grey sewage) effluent. As a 

precautionary and preventive measure, a wire mesh has been installed 
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near the Ishan River Bridge to ensure separation of solid waste 

contained in the effluent, so that no solid waste enters the river. 

4. That similarly, the drain with a discharge of approximately 0.52 MLD 

located on Chandeshwar Mandir Road near Bhadoriya Traders  does 

carry domestic effluent and does not carry any sewage (expect grey 

sewage). A wire mesh has been installed at the discharge point near 

Bhadoriya Traders to prevent solid waste from falling into the river. 

5. That in respect of the Shamshan ghat Drain having a discharge of 

approximately 1.59 MLD and situated near the cremation ground on 

Pipraghat Road, it is submitted that the said drain does carry domestic 

effluent and  does not carry any sewage (expect grey sewage) 

.Adequate arrangements in the form of a wire mesh have been 

installed near the cremation ground at the Ishan River to ensure 

segregation of waste and to prevent any solid material from entering 

the river. 

6. It is further submitted that the Karbala drain, having a discharge of 

approximately 1.17 MLD and located in front of the HP Gas Godown 

near Karbala,  does carry domestic effluent  and does not carry any 

sewage (expect grey sewage). A wire mesh has been installed at the 
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discharge point in front of the HP Gas Godown to ensure that no solid 

waste falls into the river. 

7. That with regard to the main drain near St. Mary’s School, having a 

discharge of approximately 5.61 MLD, it is respectfully submitted that 

the said drain does carry domestic effluent but does not carry sewage 

effluent (expect grey sewage). In order to improve water quality, a 

bioremediation tank was installed on the said drain on 01.01.2026 and 

the same is being operated continuously. Useful bacteria are being 

regularly added to the effluent, thereby improving the water quality to 

the prescribed standards. The drain is being treated accordingly and 

the process of installing a wire mesh at the discharge point is presently 

underway. 

8. It is further submitted that the drain having a discharge of 

approximately 0.45 MLD falling from the side of Judge Compound near 

the Ishan River Bridge on Kuravali Road does carry domestic effluent 

but does not carry any sewage (expect grey sewage) .A wire mesh has 

already been installed near the bridge towards the Judge Compound 

side to ensure separation of solid waste and to prevent any solid 

material from entering the river. 
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9. In so far as Kori Nala, Kusmara is concerned, it is submitted that Nagar 

Panchayat Kusmara is a local body designated as ODF Plus. Under an 

agreement entered into between Nagar Panchayat Kusmara and Nagar 

Palika Parishad Mainpuri, septage waste is regularly transported and 

treated at the Faecal Sludge Treatment facility located on Power House 

Road in Ward Kharpari. For treatment of urban-generated effluent, the 

establishment of a check dam and a bioremediation unit at Ward No. 

8 is proposed to be completed by March 2025. 

10. It is also necessary to submit that for bioremediation treatment of 

water falling into the river from the remaining drains, a one-year work 

plan has been duly approved under the 15th Finance Commission on 

13.01.2026 in a meeting held under the chairmanship of the District 

Magistrate. The said plan is in the process of implementation and is 

expected to be executed by the end of February 2026. 

11. That it is reiterated that the sewage flowing through the main drain 

near St. Mary’s School is being treated through bioremediation prior to 

its discharge into the river. It is further clarified that bioremediation is 

being adopted only as a temporary and interim measure to improve 

water quality and does not substitute or replace permanent sewage 

treatment infrastructure. A true copy of the report evidencing 
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treatment of sewage through bioremediation in respect of the 

main drain near St. Mary’s School dated 13/01/2026 and 

17/01/2026 is annexed herewith and marked as Annexure 

P/2. 

12. In this regard, it is submitted that the site for installation of the Sewage 

Treatment Plant and pump house has already been selected by the 

Executive Engineer, Uttar Pradesh Jal Nigam (Namami Gange), Agra, 

in coordination with the Sub-Divisional Magistrate, Sadar, Mainpuri. 

Land allocation for the project is underway and certain parcels have 

already been allocated, while remaining requirements including the 

approaching road are in the process of allocation and shall be 

completed expeditiously. 

13. That it is respectfully submitted that the Municipal Council, Mainpuri 

has submitted a detailed drain-wise status report concerning all major 

drains falling into River Ishan, including Kharja Drain near the Catechu 

Factory, B-Bazar Drain near Ishan River Bridge, Chondeshwar Mandir 

Road Drain, Shamshanghat/Cremation Ground Drain, Karbala Nallah 

near HP Gas Godown, Main Drain near St. Mary’s School, Judge 

Compound Drain and Kusmara Nala. The said report categorically 

records the approximate length, discharge capacity, nature of effluent 
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and remedial measures undertaken for each drain, including 

installation of wire mesh for solid waste segregation, ongoing and 

proposed bioremediation measures, and arrangements for septage 

management through authorised facilities. The report further confirms 

that the effluents in the said drains are predominantly urban/grey 

water and that precautionary measures are being continuously 

undertaken to prevent solid waste or untreated discharge from 

entering the river. A true copy of the drain-wise report 

submitted by the Municipal Council, Mainpuri is annexed 

herewith and marked as Annexure P/3. 

14. It is further submitted that the main drain and other drains of the city 

are cleaned thoroughly every year prior to the onset of the monsoon 

to prevent any obstruction, overflow, or environmental impact. 

15. That the action plan for flood plain zoning of the Ishan River by the 

Irrigation Department is being submitted along with the present reply. 

In this regard, it is submitted that the inundation map for 

determination of the flood plain zone has been obtained from 

F.M.I.S.C., Lucknow. The topographical sheet with one-metre contour 

interval has been obtained from the Uttar Pradesh Geospatial 

Directorate, Survey of India, Lucknow. Further, KMZ files, approximate 
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area details, and DEM-related data have been obtained from 

F.M.I.S.C., Lucknow and N.I.H., Roorkee. Based on the said data, the 

Executive Engineer, Mainpuri Block, Lower Ganga City, Mainpuri, vide 

letter dated 27.08.2025, requested the Survey of India to provide DEM 

data of one-metre contour interval. In response, the Survey of India 

demanded the requisite charges vide letter dated 13.10.2025. Out of 

the total 1541 sq. km DEM data required for the Ishan River, DEM data 

for 334 sq. km has already been received and the remaining data is 

under process. After receipt of the complete DEM data and other 

necessary inputs from the Central Water Commission, New Delhi, it is 

proposed to submit the interim report containing coordinates for 

determination of the flood plain zone. 

16. In view of the facts and circumstances stated hereinabove, it is most 

respectfully prayed that this Hon’ble Tribunal may graciously be 

pleased to take the present reply and status report on record and pass 

such further orders as may be deemed fit and proper in the interest of 

justice and environmental protection. 
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